
 RAJYA SABHA 
 
Monday, the 1th May, 1973/the 17th 
luisakha,  1895  (Saka) 

The House met at eleven of the clock, 

MR. CHAIRMAN in the Chair. 

ORAL ANSWERS TO QUESTIONS 

121. The questioner (Shri Venigalla 
Satyanarayana) was absent. For answer, 
vide  cols.  33-34  infra] 

122. [The questioners (Shri Himmat 
Singh, Shri Harsh Deo Malaviya and Shri 
Sardar Amjad Ali) were absent. For 
answer, vide cols. 34-35 infra]. 

T1CKETLESS TRAVEL BY C. P. I. 
WORKERS FROM BIHAR TO DELHI 

123. SHRI M. K. MOHTA: 
SHRI DEBANANDA AMAT: 
SHRI   K.   P.   SINGH   DEO: 
SHRI SUNDAR MANI PATEL:! 
SHRI K. C. PANDA: 
SHRI LOKANATH MISRA: SHRI   
CHANDRAMOUI I JAGARLAMUDI: 

Will the Minister of RAILWAYS be be 
pleased to state: 

(a) whether it is a fact that over 6000 
CPI workers from Bihar were allowed to 
travel to New Delhi by various trains 
without tickets for participation in C.P.I. 
demonstration held in New Delhi on the 
27th  March,   1973;  and 

(b) if so, under what rules they were 
allowed to travel upto New Delhi without 
tickets? 

-THE     MINISTER     OF      
RAILWAYS 
l^RI L. N. MISHRA):   (a)  No. Sir. 

(b) Does not arise. 

SHRI LOKANATH MISRA: May I 
know whether it is not a fact that some of 
the 

fThe question was actually asked on the 
floor of the House by Shri Sundar Man! 
Patel. 
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trains got delinked at Lucknow Station 
because of overcrowding by the ticketless 
travellers and the District Magistrate, 
Lucknow, and the Commissioner 
probably they complained that it would 
be impossible to allow the trains to go 
with so much of overcrowding because 
bona fide passengers were 
inconvenienced? And may 1 know 
whether because of these ticketless 
travellers who were coming to attend the 
CPI rally in Delhi there was a loss of 
about Rs.   15  to  Rs. 20  lakhs  incurred 
to 

j the public exchequer, because of ticketless 
travellers from all parts of India, not onlv 
from   Bihar,  but     there     were     
ticketless 

j travellers from the south, from the west, from 
the east, from the north, from everywhere? 

j     SHRr L.  N.  MISHRA:   You  will  recall 
I thai  I  made a statement in this  regard  in 
this House  and  a  number  of supplementary 
of this very nature were put and    I had   
replied   to   all   those   supplementaries. If  
the  hon.  Member  takes  the  trouble  to go  
through the proceedings,  he  will  find all  the  
answers.      It  is  a  fact  lhat   Iherc was  
overcrowding  by  ticketless   travellers, as   
the   hon.   Members   says,   in   Lucknow, 
and  efforts  were   made  to  clear  them.    I j 
do not want to go  into the  details, they  have   
been   stated   therein.    Normal   detec-; tions 
were also made.      I  have given the figures   
as   to   how   many   were   detected, what  
money  was  realised  and  how  many were 
convicted. 

So far as loss to public exchequer is 
concerned, Sir, I do not think it is to that 
extent; we lose Rs. 20 to Rs. 25 crores per 
annum in ticketless travel there, and in this 
case there is nothing abnormal. 

SHRI LOKANATH MISRA- What are 
the figures? 

SHRI NAWAL KISHORE: Is he prepared 
to give  the figure? 

SHRI LOKANATH MISRA : What was 
the amount realised? 

MR. CHAIRMAN: You may give the 
figures. 

SHRI L. N. MISHRA: Yes. Sir 



3 Oral Answers [RAJYA SABHA] to Questions 4 

  

 

SHRI CHANDRAMOULI JAGARLA-
MUDI: Sir, the Times of India dated the 26th 
March, 1973, gave a report that the District 
Magistrate of Lucknow told UNI that some of 
the CP1 workers were persuaded to purchase 
tickets and he admitted that some of the 
passengers were also allowed to return their 
tickets. That means that only some of the 
people travelled with tickets and some of the 
bona fide passengers were pulled out of the 
train and they were given back their fare to 
make way for these ticketless travellers. If that 
is so, what action has the Government taken in 
this connection? 

SHRI L. N. MISHRA: Sir, action was taken 
a long time ago. Both the things are correct. 
The trains were overcrowded and it was 
difficult for. the genuine passengers to travel. 
Some of them did travel, but many of them got 
refund. 1 have stated earlier the amount 
refunded and the class of passengers. So far as 
purchase of tickets by the people is concerned, 
many of them purchased tickets and 1 have 
stated earlier whatever detection has been 
made. And I might say that in the back 
journey, only normal ticketless travelling was 
there, but  nothing  on   a   mass  scale. 
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